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Retaro of Income and Assets of Ministers

465. SHRI BIRENDER SINGH RAO : 
Will the PRLMB MINISTER be pleased to  
state :

(a) whether some Central Ministers 
have failed to submit their returns of 
income and assets to her regularly; and

(b) the number of such Central 
Ministers who have failed to submit their 
return of income and assets to her after 
their appointment as ministers during the 
last five years ?

THE PRIME MINISTER,MINISTER OF 
ATOMIC ENERGY, MINISTER OF ELEC- 
TRONiCS,MINISTER OF HOME AFFAIRS 
AND MINISTER OF INFORMATION 
AND BROADCASTING (SHRIMATI 
INDIRA GANDHI) : (a) and (b). Th* 
Union Ministers have mostly been furnishing 
their statements of assets and liabilities to  
the Prime Minister regularly, as required 
under tbe Code of Conduct for Ministers. 
Some members o f the present Council of 
Ministers, who have not furnished th e  
required statements for this year hav« 
intimated that they would be doing so 
shortly.
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